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services and extend the aeMces to cover control of RTV 
STI. Major initiatives for improvement In quality of servioes 
Hke replacement of the system of aetting contreceptivee 
targets set from above and monitoring baled on eamp6e 
SUfVeys are atready in place. During the CUtTenI yur 
inl>etus has been provided to operationaJi8ation of SpecIIc 
Schemes under the RCH for which proposala ere required 
to be submitted by the State Governments for funding. 

[Translation] 

Length of India'. Borde ... 

1578. SHRI VIJA Y GOEl: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the total length of India's borders In aquare 
kilometers; and 

(b) If so, the details of places from where the foreign 
nationals Infiltrate into the country? 

THE MINISTER OF HOME AFFAIRS (SHRI l.K. 
ADVANI): (a) The approximate length of India's border 
with other countries Ie 15,106.70 Idlometera. 

(b) In view of the porous nature of the Intemational 
border, it Ie not possible to Indicate the piece through 
which infiltration of foreign nationals take pI8ce. 

(English] 

Terrorlet ActIvttIee In Kutch, 0 ...... 

1579. SHRI P.S. GADHAVI: Win the Mlni8ter of 
HOME AFFAIRS be pleased to Itale: 

(I) whether the terrorist activitIeeare betng activated 
from across the border in Kutch district of Gujarat; 

(b) if so, the details thereof; and 

(c) the measures taken by the Union Government to 
check such acttvItIes? 

THE MINISTER OF HOME AFFAIRS (SHRI LK. 
ADVANI): (a) to (c) There are some inpuII to indIcIde 
that after fencing on Punjab and RaIaIh&n borders, the 
attention of Pal< agencie8 has shifted towardI the Gujarat 
border eapecially the creeks and the coastal a .... and 
they are making efforts to acIMde smuggIeIs and c:antera 
at Bacin & 0ipI0 oppoeite Bhuj. To·own:ome the problem, 

BSF troope aN on alert 80 .. to check any inftttt'IIlIon or 
any other anti-1nc:.Ie actMtee. BSF hal taken the foNowtng 
8tep8 In thI8 regard:-

(I) Deployment of more troops, sanctioned by 
Govt. under the opansion plan, and thereby 
reduCIng Inter BOP gaps for better border 
management and vigilance; 

(it) Out Poa, petroIIIng and Mka duIIeI have 
been inIenIIfIed; 

(iii) IntenIIying patrolling on the borderIcreek .... 
on vehk:IaI, horae, camel and boata; 

(Iv) ConatructIon and manning of more numbens 
of OP Towers; 

(v) u.. of modem gadgets and Night Vlaton 
DeYIoeI to check infiltration; 

(vi) Proposed constructlon/er.ction of border 
eecurIng t.nctng, flood light and border road 
In the stretch of R8nn .... ~ Benner 
dIstt. In Rajasthan for better cIomInatIon Md 
effectlv. check or croeelng by ml8creant8, 
smugglers and ~ .. ; 

(YIII) Conduct of frequent co-on.tnation meeting with 
locals. 

1580. SHRI PRASAD BABURAO TANPURE: 
8HAI 8.S. OWAI8t: 

WI! the MInIItIIr of PETROLEUM AND NATURAL 
GAS be pIeued to .... : 

(a) the number of count"" where Indian 011 
~ are on the job lit pr8I8I'1t; 

(b) the nwnber of work ordera received by .... 
compenieI during the ~ thIM years, country ...... ; 

(0) whIIhet • high IeYeI delegation vIIIted RuuIa 
recently to pick up equIIy In R~ 01 campInIIe; 

(d) • 80, the ..... ...." IIIongwIIh the outcome 
of the viii and the 1nv .... 11 .... In fore9l excNnge IIkeIV 
to be made therein; 
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(e) whether any areas have been identified for off 
shore and on shore drilling of oil; and 

(f) If so, the details and location thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROL EUM AND NATURAL GAS (SHRt SANTOSH 
KUMAR GANGWAR): (8) and (b) ONGC Vldesh Ltd., 

with British Petroleum and State 011 Ie executing a 
Production Sharing Contract in Vietnam. In addition, 
ONGC has entered into 2 drlIHng service contracts in 

Ba~hand one drifting eervtc. contract in Oman. 
OIL has singed a farm-out agreement with Mis. TOTAL 
of France for 20% participating interest in an exploration 
project in Oman Block-4. 

(c) to' (f) Minister of Petroleum and Nelural Gas had 
visited Russia recently. During the visit, the following was 
discussed:-

(i) Participation by Indian 'Exploration and 

production companies In RUllia and third 
countries; 

(iI) PartiCipation by Indian companies in the equity 
holding of Ruesian 01 Companies; and 

(III) Participation by Auaalan companies in India's 
E&P Sector. Details of proposals are under 
discussion between the Indian and Russian 
Companies. 

Conference of CttIef Secrllllriel 

1581. SHRI PRAMOTHES MUKHERJEE: Wli the 
Minister of FOOD AND CONSUMER AFFAIRS be pleased 
to state: 

(a) whether a conference of Chief Secretaries held 
recently to review on the price rise of .... ntlal 
commodttles; 

(b) if 80, the details of ather pointe dIecI.eed and 
outcome ~; 

(c) Whether any dIrectIvee haVe been taMMd'to'Statee 
to contain the prices; and 

(d) if 80, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL 
SINGH YADAV): (a) to (d) A meeting ot the Chief 
Secr.taries of .n StatetlUnion Territories was convened 
by the Ceblnet Secretary on 7.11.98 at New DeIhl to 
review the price situation of essential commodities In the 
country. The meeting dlsculled various aspects of the 

price rise and reached certain conclusions. A summary 
of concIu8Ions arrived at the meeting Is given In attached 
statement. 

Stlltement 

Meeting of Chief Secretaries of StatesiUnion Terrltorllls 
taken by the Cabinet Secretary on 7. 11. 1998 

at New DeIhl 

In pursuance of a decision taken recently by the 
Prime Minister in a meeting with the Group of Minlstel'8, 
the Cabinet Secretary today held a meeting with the Chief 

Secretaries of State Governments and Union Territories 
to review the situation arising out of the recent increase 
In the price& of some eaaentiaI commodities. The me"" 19 
took note of the abnormal increase in prices and 
c:Ii8cuIlld meuuree, both short term and otherwise to 
bring down prices and to avotd a recurrence of the 
problem.· After a detailed review of the situation, the 
meeting reached the foHowing concIusions:-

(i) In the light of the damage caused to seedings 

for the late kharif cropot onions, it was felt 
that the ban on their export, which currently 
is valid till the 30th November, 1998, may be 
extended till the 31st Janua!)" 1999. 

(II) Restrictions on the movement of essential 
commodities Including informal restrictions 
need to be lifted in the interest of their free 
flow throughout the country. 

(III) Stringent action should be taken against 
hoarders and blackmarketee,. under the 
provIIion8 of the Essential Commodities Act 
and the Prevention of Blaclunarketing and 
Maintenance of Supplies of Easentlal 

Commodities Ad. It W88 not .. that necessary 
pow .... in this regard already stand delegMed 
to the State Governments and Union 
Territorie. and- they should invoke these 
powers whenever warranted. 
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